bt

£




recognised University, he had obtained the
said Graduation degree on the basis of his
having cleared the Uttar Madhyamik Exam.

4. It also cannot be denied that the
graduation qualification the applicant
obtained was superior to 10+2 standard, and
under the circumstances we hold that it would
neither be fair nor just to withhold from the
applicagiégiappointment as Sorting Assistant.

5. Under the circumstances the
impugned order dated 4.10.94 rejecting
applicant's candidature for the post of
Sorting Assistant is quashed and set aside.
Respondents are directed to reconsider
appliéant's candidature for appointment to
the said post within two months from the date
of receipt of a copy of this judgment, in the
light of his selection.

6. The O0.A. stands disposed of

accordingly. No costs.
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